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CP 56/96 (OA 188/96)
Nend Ilishors Mezzna, Office Superintendent (Ggerétir@] Pranch), OPM Office,
Western Pailway, Vota.
... Petitiocner
Versus
Shri M.Favindra, Censtal Managjer, Western Failway, Chirchgats, Pombay.
... Respondent
CORAM: '
HOI'BLE MR.COFAL TFISHIA, VICE CHATFMAN
HOW'BLE ME.O.F.SHAFMA ,ADMUTISTFATIVE MEMEER

For the Petitioner eoo Mr.Shiv Kumar
For the Rzapondent - oo Mr.Zalir Hussain,brief hu~du_

for Mr.M.Rafiq

ORDER" |
FEE HOU'ELE MF.GOFAL IFISHIA, VICE CHAIFMAN

Hzard ihe learned counzel for the paviies. In this Contampk Petiticon
u/s 17 of the Administrative Trilkunals Act, 1985, the petitionsr haz alleged
comtempt agzinst the respondant in so far as hee respondent haz disrzgardsd
the order of the Trikunal to the sffect that the petitioner may ke allowed o
app=ar in the eramination €or the post f ACM proviziconally and that the

result of the petiticnsr shall not be declarsd till the nert dste. The

.peLlLluhcl haz been allowsd to appsar provisicnally in the aforeesaid

examination in compliance with the crder of the Tritanal and he haz appearsd

in the aforezaid examination. We are, therefore, of the view that no case of

contefmpt iz made out against the respondant. This Concempt Petition is,

therefore, dismizsad. liztice izzvsd is dischargsd.
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(O.P.SHARMA) -(@OPAL ERISHNA)
ADMINISTEATIVE MEMBER VICE CHATRMAN
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